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SHRI PRASHANTANANDA ({Odisha): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, T also associate myself with the
matter raised by the hon. Member.

SHRIMATT SAROJINI HEMBRAM {Odisha): Sir, I also associate myselfl with the
matter raised by the hon. Member.

SHRIMATT JHARNA DAS BAIDYA (Tripura): Sir, [ also associate myself with the
matter raised by the hon. Member.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I also associate mysell with the
matter raised by the hon. Member.
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Need to review decision fo privatise Indian Ordnance Factories

MS. DOLA SEN (West Bengal): Mr. Chairman, Sir, I thank you for giving me an
opportunity to raise this matter. The Indian Ordnance Factories Organisation is a family
of 41 ordnance factories, 25 hospitals, 24 schools, and nine training institutes, with the
Ordnance Factory Board, headquartered in Kolkata. It possesses the unique distinction
of over 200 years experience in defence production. Indian ordnance factories is the
oldest and largest industrial set up which functions under the Department of Defence

Production of the Ministry of Defence.

It has been recently reported that the Govemment has decided to corporatise
Indian ordnance factories which will eventually lead to its privatisation. To the best of
my knowledge, the Government has not held any consultations with any stakeholders

as well.
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The ordnance factories form an integrated base for indigenous production of
defence hardware and equipment, with the primary objective of self reliance in equipping
the armed forces with state of the art battlefield equipments. They are regarded as the
fourth pillar of the Indian defence apparatus. This is the oldest industrial organisation
in India, employing nearly one lakh people through direct employment and another one

lakh through indirect employment.
MR. CHATRMAN: What is vour demand?

MS. DOLA SEN: The nation should not abdicate its role in such core and strategic
areas. Therefore, | urge the Government to reconsider its decision to corporatize and
privatise Indian Ordnance Factories, which is a national asset, in the greater interest

of security and defence of our country. Our hon. Chief Minister ... {Interruptions)...

MR. CHAIRMAN: Please, please. It is not going on record. ... (Interruptions)... It
is not going on record. You are a knowledgeable person, upcoming

person... (Interruptions)... Two Members have given notice on the same subject.

SHRI P. BHATTACHARYA (West Bengal): Sir, the NITI Aavog has clarified the
high priority and low priority areas, based on national security. Now, Sir, the question
15 this. Do you not think that these disinvestments in the Ordnance Factories are
dangerous for the security of the nation because all the products will go out of the
factory? So, I urge upon the NITI Aayog to immediately reconsider this thing, and not
allow any defence factory for privatization or give it to international organization for

their own purpose. So, it has to be stopped.
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SHRI ELAMARAM KAREEM (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI MANAS RANJAN BHUNIA (West Bengal): Sir, 1 also associate myself with
the matter raised by the hon. Member.

SHRI SUBHASISH CHAKRABORTY (West Bengal): Sir, [ also associate mysell
with the matter raised by the hon. Member.

SHRIMATT VIJILA SATHYANANTH (Tamil Nadu): Sir, I also associate myself
with the matter raised by the hon. Member.
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SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI T.K.S. ELANGOVAN (Tamil Nadu): Sir, 1 also associate mysell with the
matter raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, 1 also associate myself with the
matter raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the matter raised
by the hon. Member.

Need for keeping river Ganga clean under 'Namami Gange' Project
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Shortage of hearse vans in hospitals
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